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Shri Ansar Harvani: May cn know 

whether the State Trading aise 

tion asked for any tenders or app पं 

tions before the appointment of the 

stockists was made? 

Shri Kanungo: 
पट 

that the stockists are chosen from 

those people who have had traditional 

contacts with those countries. 

Shri M. Khuda Bukhsh: May I know 

for how jong have they been selling 

in their own home markets and what 

is the reputation they enjoy in, their 

home markets? 

Shri Kanungo: As I have explained, 

not only do they have their reputa- 

tion in their home country but all 

ever the world. 

Shri M. Khuda Bukhsh: There are 

two other brands. 

Shri Kanungo: There are new 
SOUNCES. Those sources were not 
known before in India, and because 
they were special] Agreements we im- 
ported from those countries. 

सेठ गोविन्द दास : जहां तक इस 
सामान के बाहर से मंगाने का प्रद्न है मैं 
जानना चाहता हू कि वया यह सामान पहां भी 
बन रहा हैं, aie one यहां नहीं बन रहा हे 
ता कया इस का कोई प्रयत्न किया जा रहा है कि यह यहां पर बने ? और श्रगर प्रयत्न 
किया जा रहा है तो कितने स्थानों पर और 
कब तक aren की जाती है कि हमें इसे wine 
से नहीं मंगाना पड़ेगा ? 4 - 
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of about. 

No, Sir. It is only. 

- of the three mentioned by the 
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है, काफी x: : “पैक || है, काफी तादाद में वह fine | 
है हिन्दुरतान में लगे हैं । री फिल्म्स का ज. TR 

है, हाउस को पता है कि ईस्ट जयडी TR + ate - Sn ~~ { कै है 
हम इस ate को कोशिश eT 1३ ३ तय 

a fete at ter dash gee कि ne 
z ae 9 हि 

  

Shri M. Khud . a huda Bukhsh: May k | 
t e reason why all these thre Now Ff 

which have been chosen by the fitms | 

Trading Corporation have the State 

office in Bombay? T heag 

Shri Kanungo: Only two of + 
firms act as the business associates 
the State Trading Corporation ‘ 

he 
of 

One 

h 
. गण, 

Member is not known to us Th 

reason is that they had previous con- 
tacts with Germany. 

Shri M. Khuda Bukhsh: May I know 
if the Government are satisfied that 
the firms chosen by the State Trading 

Corporation have an effective network 
for the distribution of the goods? 

Shri Kanungo: The distribution ५ 

controlled. As I have said in the mai 

answer they have not the option of 

distribution. They have to deliver the 

goods to the allottees decided by the 
Chief Controller.     काइसीर के सदरे-रियासल और प्रधान मंत्री को 

रूस यात्रा 

Fogo, sh wat aaa: TT 

मंत्री यह बताने की कृपा करेंगे कि : | 

(क) क्या यह सच है कि Free हे 
जब छूसी प्रतिनिधि-मण्डल ने कॉर्षम' 
यात्रा की थी, तब उसके नेता TT 
कास्मीर के प्रधान मंत्री को उस मं... 

निमंत्रण दिया था | 

(aq) यदि हां, तो क्या हैं 

स्वीकार कर लिया गया है; og 

(ग) क्‍या यह भी सं है zat 
सरकार के निमंत्रण पर rey ATER हैं; | 

रियासत महोदय भी रूस जार ne 

fait 
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it and he *U1 be starting the investi­
gation immediately. What further 
Mtton. baa to be taken can only be 
tedded after the enquiry has been 

If any further informat­
ion Js asked for I am prepared to 
submit

Sfcct Tfcagamni (Madurai): I want 
to know from the hon. Minister the 
aortent o f the loss and also whether 
they had received any warning that 
this exhibition should not start be­
cause o f the defective electric wiring

iSfcri U1 Bahaftar Shastri: We had
received no such warning. It is diffi­
cult to estimate the loss but it should 
be in of rupees, not less than
Ss. S lakhs in any case. It might be 
over Rs. 5 lakhs.

Sfcrl 8. M. Banerjee: It is said m 
the paper—!  do not know how far it 
is correct—that the authorities ad­
mitted that wiring in the pavilion 
was temporary and it was against the 
warning that the Fire Office had 
iasued that the exhibition began. I 
want to know whether then is any 
truth in it or whether the cause at 
the fin  was bad wiring.

Mr. Speaker: He wants to know if 
the cause of the fin  was bed or de­
tective wiring.

Shri Lai BahadBT Shastri: It is diffi­
cult to say. It can only be verified 
by the enquiry which is going on.

Mr. Spaaker: Let us wait. Papers 
to be laid on the Table. Shri 
Kanungo.

Shri D. C. Bharma: May I know 
if this is a fit subject for a motion 
of adjournment? (Interruption).

Aa Ban. Mawbwr: He has given his 
ruling.

Mr. gpeakeri'Why does he not speak
* littt* louder? This is always the 
dMScuHr with the hon. Member.

adjournment can be viand? It a An 
breaks out in a part of Delhi—of 
course, it is a very serious thing.. . 
(Interruption).

Shri Bam Krishan Gnpta: More­
over, I have given notice at a short 
notice question on this.

Shri D. C. Sharaa: Can it be a sub­
ject of an adjournment motion?

Mr. Speaker: Then is absolutely
nothing here It is not an examinat­
ion hall as to what an  the grounds 
hypothetically Of course, whenever 
a serious matter takes place when the 
property of this Government is in­
volved, it is a matter of concern. But 
I do not treat it as a censure motion. 
Then is also another motion, a call­
ing attention notice by Shri Hem 
Barua We only want to know what 
exactly is happening under our very 
nose and what is the amount of dam­
age caused It is not as if every 
motion is treated as an adjournment 
motion. I do not normally tnat 
every adjournment motion as a motion 
for censure. If some statement is to 
be made I would hear it and then 
refuse to grant permission to the 
adjournment motion. That is how 
we have been treating it (Interrupt­
ion).

Shri Bam Krishan Gnpta: A short
notice question should be allowed

Mr. Speaker: Hon. Member will 
kindly look into the Rules.

Shri D. C. Sharma: It ia not a ques­
tion which is a fit subject for an 
adjournment motion.

Mr. Speaker: Hon. Mem5tr may
look into the Rules of Procedure and 
Practice. The adjournment motion 
is disallowed.

1881 (SAKA) /or Adjournment 13490

Shri 1>. C. ghsnna: What a n  the
bounds within which a motion for




